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(c) and (d). The following sche-
mes have been proposed by Punjab 
for augmenting the power availabili-
ty in the State: 

(i) Thein Dam 
(Hydro) . +80 MW 

(ii) UBDC-U (Hy-
dro) 4!l MW 

These projects have been cleared by 
the Central Electricity Authority and 
are awaiting sanction 01 the Planning 
Commission. The benefits from these 
projects would, however, be available 
beyond 1985 to 1990, The Punjab 
State Electricity Board has also sub-
mitted a project report for expansion 
of Bhatinda thermal power station by 
two more units of 210 MW and the 
Shahpur Kandi (Hydro) project w'lth 
a capacity of 94 MW. These propo-
s~ls are presently under examination. 
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DandakaranYa Developmeat 
Authority 

370. SHRI BASUDEB ACHARYA:: 
Will the Minister of SUPPLY AND 
REHABILITATION be pleased t. 
state: 

(a) whether decision has been taken 
to wind-up Dandakaranya Develo~ 
mont Authority; and 

(b) if so, the act.ion Government 
propose to take for the proper rehabi-
litation of the displaced persons? 

TIlE DEPUTY 1VfINISTER IN THE 
~!1NISTRY OF SUPPLY AND RE-
lIABILITATION (SHRI P. K. THUN-
GON): (a) No, Sir. 

(b) The displaced persons rehabi-
litate>d '111 the Project are provided 
relief and rehabiIita1 ion a~sistanc.:e al 
pc!' prescribed norms. The agricul-
tUl ist families are provided w'lth de-
veloped land, bullocks, agricultral 
inputs, housing, hon1cstcad well, loan 
for subsidiary occupation and main-
tenance grant during the initial 
period of settlement. The small trade 
business families are provided with 
business loan and houses and some 
agricultural land in rural areas only", 
Infrastructural facilitIes as well as 
civic amenities like roads, irrigation 
projects, tanks, tubewells, schools and 
medical instItutions are provided by 
the Project tor all the settlers wher-
ever feasible and necessary. 




